court @@kut Ch eh ry Company: Sol Infotech Pvt. Ltd.

Website: www.courtkutchehry.com
Printed For:
Date: 14/01/2026

(2025) 11 TP CK 0052
Tripura HC
Case No: Writ Petition (C)No. 81 Of 2024

Manoranjan Debbarma APPELLANT
Vs
State Of Tripura And 4 Ors RESPONDENT

Date of Decision: Nov. 6, 2025

Hon'ble Judges: S. Datta Purkayastha, J

Bench: Single Bench

Advocate: Sujoy Sarkar, Dipak Deb, K.De, Bhaskar Debbarma

Judgement
S. Datta Purkayastha, J
Heard Ld. Counsel, Mr. Dipak Deb and Ld. Counsel Mr. Sujoy Sarkar for the petitioner at length.
Also heard Ld. Counsel, Mr. Bhaskar Debbarma and Ld. Addl. GA Mr. K. De for the respondents.

Ld. Counsel, Mr. Bhaskar Debbarma has again sought for adjournment to submit Recruitment Rules in
complete form in terms of the previous order.

Considered.

List the matter for hearing after 2 weeks as part-heard.
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